1 CCP 203/00049/2018
(in OA 200/1057/2017)

CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
JABALPUR

Civil Contempt Petition N0.203/00049/2018
(in OA 200/1057/2017)

Jabalpur, this Tuesday, the 21* day of August, 2018

HON’BLE MR. NAVIN TANDON, ADMINISTRATIVE MEMBER
HON’BLE MR. RAMESH SINGH THAKUR, JUDICIAL MEMBER

1. Anil Kumar Sangala, S/o Shri Basudeo Sangala, PF
No.14AB0075, aged 31 years, Assistant Loco Pilot, Bijori C/o
Chief Crew Comptroller, S.E.C. Railway, Bijori, Dist. Anuppur
— 484440.

2. Indra Raj Meena, S/o Shri Ram Charan Meena, PF
No.14AB0041, aged 33 years, Assistant Loco Pilot, Bilaspur,
C/o Chief Crew Controller, S.E.C. Rly, Bilaspur, Dist. Bilaspur
—495004.

3. Sujeet Kumar, S/o Shri Krishna Nandan Ravidas, PF
No.14AB0028, aged 27 years, Assistant Loco Pilot, Raigarh,
C/o Chief Crew Controller, S.E.C. Rly, Raigarh, Dist. Raigarh —
496551.

4. Roshan Bhim Rao, S/o Shri B.R. Golait, PF No.14AB0060,
aged 31 years, Assistant Loco Pilot, Korba, C/o Chief Crew
Controller, S.E.C. Rly, Korba, Dist. Korba —495677.

5. Akhilesh Kumar Bharti, S/o Shri Chandra Dev Ram, PF
No.14AB0029, aged 31 years, Assistant Loco Pilot, Bijori, C/o

Chief Crew Controller, S.E.C. Railway, Bijori, Dist. Anuppur —
484440.

6. Chandra Bhawan, S/o Late Ram Nath, PF No.14AB0007,
aged 31 years, Assistant Loco Pilot, Bilaspur, C/o Chief Crew
Controller, S.E.C. Rly, Bilaspur, Dist. Bilaspur — 495004.

7. Ravishankar Sonkar, S/o Shri Jai Ram Sonkar, PF
No.14AB0234, aged 31 years, Assistant Loco Pilot, Bilaspur,
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C/o Chief Crew Controller, S.E.C. Rly, Bilaspur, Dist. Bilaspur
—495004.

8. Krishna Nandan Paswan, S/o Shri Sheo Narayan Paswan, PF
No.14AB0240, aged 39 years, Assistant Loco Pilot, Korba, C/o
Chief Crew Controller, S.E.C. Rly, Korba, Dist. Korba —
495667. -Petitioners

(By Advocate — Shri B.P. Rao)

Versus

1. Shri Sunil Kumar Soin, S/o (Not known to the Applicant),
General Manager, S.E.C. Railway, Bilaspur Zone, GM’s Office,
Bilaspur —495004.

2. Shri P.C. Nayak, S/o (Not known to the Applicant), Chief
Personnel Officer, S.E.C. Railway, Bilaspur Zone, GM’s
Office, Bilaspur — 495004.

3. Shri Rajagoplaln, S/o (Not known to the Applicant),
Divisional Railway Manager, S.E.C. Railway, Bilaspur
Division, Bilaspur — 495004 (CG).

4. Shri Uday Kumar Bharti, S/o (Not known to the Applicant),
Sr. Divisional Personnel Officer, S.E.C. Railway, Bilaspur
Division, Bilaspur — 495004 (CQ)

-Respondents
(By Advocate — Shri A.S. Raizada)

ORDER(ORAL)
By Navin Tandon, AM.

Learned counsel for the petitioners seeks to withdraw this
Contempt Petition.

Accordingly, CCP is dismissed as withdrawn.

(Ramesh Singh Thakur) (Navin Tandon)
Judicial Member Administrative Member

am/-
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